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 (b)  the  ber  of  employees
 cokes

 (९)  swhather  in  the  wecent  past  the
 efficiency  in  the  Weaving  Department
 of  the  init)  hes  conie  down  to  52  per
 cent  07  less;  if  80,  the  reasons  for  the
 game  and  whether  somebody  has  been
 held  responsible  for  the  present  state
 6f  affairs  in  tig  mill,  and

 (d)  the  steps  Government  propose
 to  take  to  improve  the  condrtiong  in
 the  Swadesh:  Cotton  Mull,  Kanpur?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 VISHWANATH  PRATAP  SINGH)
 {a)The  installed  capacity  as  at  the  end
 of  November,  975  was  84,372  spindles
 and  944  looms

 (b)  6789  permanent  and  200  tem-
 porary  workerg  were  on  roll  m  Nov-
 ember,  975

 (c)  The  lowest  average  monthly
 effictency  during  975  is  reported  to
 be  573  per  cent  in  the  month  of
 August  1975,  reportedly  due  to  ad-
 verse  Jabour  management  relations

 (a)  The  mulls  are  reported  to  be  m
 financial  difficulty  and  are  in  touch
 with  the  UP  Government  for  a
 guarantee  of  loan  from  the  Banks

 Cael
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 PAPERS  LAID  ON  THE  TABLE

 ANNUAL  Rerort  or  DrousTatAL  FINANCE
 Corporation  or  Inpia  ror  1975

 THE  MINISTER  OF  STATE  IN-
 CHARGE  OF  THE  DEPARTMENT  OF
 REVENUE  AND  BANKING  (SHRI
 PRANAB  KUMAR  MUKHERJEE)  i
 beg  to  lay  on  the  Table  a  copy  of  the
 Annual  Report  (Hindi  and  English
 versions)  of  the  Industnal  Finance
 Corporation  of  India  for  the  yeat  ented
 the  80th  June,  1875,  along  with  the
 statement  showing  the  Assets  ‘snd
 Liabilities  and  Profit  and  Loss  Account
 of  the  Corporation,  under  sub-section

 Papers  Laid  7295

 (3)  of  section  35  of  thé  Industrial  Win-
 Corporation  Act,  98  [Placed

 in  Labrary  See  No  LT-40280/76  ]

 INTERNATIONAL  ATtRPORTS  AUTHORITY
 (AMENDMENT)  Rozes,  975

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  TOURISM  AND  CIVIL
 AVIATION  (SHRI  SURENDRA  PAL
 SINGH)  I  beg  to  lay  on  the  Table  a
 copy  of  the  International  Airports
 Authority  (Amendment)  Rules,  4975
 (Hindi  and  English  versions)  published
 in  Notification  No  SO  450(E)  in
 Gazette  of  India  dated  the  27th  August,
 975  together  with  corrigendum  thereto
 published  in  Notification  No  SO  836(E)
 (Enghsh  Version)  and  80  5387(E)
 (Hind:  version)  in  Gazette  of  India
 dated  the  26th  September,  975  under
 sub  section  (3)  of  section  36  of  the
 International  Airports  Authority  Act,
 97l  [Placed  in  Labrary.  See  No  LT.
 10281/76  }

 ANNUAL  ADMINISTRATION  REPORT  or  TEa
 BoaRp  ror  1973-74,  aND  AuDIT  REPORT
 Por  97l-72,  ETc.  Tosacco
 Rules  ‘1976,  RUBBER  exrc  ( aun

 RULES  ETc.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 VISHWANATH  PRATAP  SINGH)  I
 beg  to  lay  on  the  Table

 q)  A  copy  of  the  Annual  Admmis-
 tration  Report  (Hindi  and
 English  versions)  of  the  Tea
 Board  for  the  year  ‘1973-74

 (2)  A  copy  of  the  Audit  Report
 (Hind:  and  Enghsh  versions)
 on  the  Accouns  of  the  Tea
 Board  for  the  year  i97!-72
 along  with  the  statements  of
 Accounts

 (3)  A  copy  of  the  Audit  Report
 (Hind:  and  English  versions}
 on  the  Accounts  of  the  Tea
 Board  for  the  year  1972-73,
 along  with  the  statements  of
 Accounts,  .£Plocad  in  Libraty,
 See  No  LT-i0282/76  |
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 {Shri  Vishwanath  Pratap  Singh]
 (4)  A  copy  of  the  Tobacco  Board

 Rules,  976  (Hindi  and  English
 versions)  published  in  Nofifi-
 cation  No.  GSR,  I(E)  in
 Gazette  of  India  dated  the  Ist
 January,  1976,  under  sub-
 section  (3)  of  section  32  of  the
 Tobacco  Board  Act,  1975.
 [Placed  in  Library.  See  No.
 LT-0283/76.}

 (5)  A  copy  of  the  Rubber  (Amend-
 ment)  Rules,  3975  (Hindj  and
 English  versions)  published  in
 Notification  No.  G.S.R.  2402  in
 Gazette  of  India  dated  the  20th
 September,  1975,  under  sub-
 section  (3)  of  section  25  of  the
 Rubber  Act,  1947,  [Placeq  in
 Library.  See  LT-30284  118.)

 (6)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)
 on  the  activities  of  the  Rubber
 Board  for  the  year  1972-73.
 [Placed  in  the  Library.  See
 No,  LT-0285/76.}

 (7)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)
 on  the  activities  of  the  Rubber
 Board  for  the  year  ‘1978-74,

 [Placed  in  Library.  See  No.
 LT-0285/76.}

 (8)  A  copy  of  the  Audit  Report
 (Hindi  and  English  versions)

 on  the  Accounts  of  the  Rubber
 Board  for  the  year  1971-72
 along  with  the  statement  of
 Accounts.  [Placed  in  Library.
 See  No.  LT-0285/76.]}

 (9)  A  copy  of  the  Audit  Report
 (Hindi  and  English  versions)
 on  the  Accounts  of  the  Rubber
 Board  for  the  year  ‘1972-73
 along  with  the  statement  of
 Accounts  [Placed  in  Library.
 See  No.  LT-  10285/76.]

 <l0)  A  copy  each  of  the  following
 papers  (Hindi  and  English
 versions)  under  sub-section  qa
 of  section  6l9A  of  the  Come
 panies  Act,  956:—-

 {i)  Review  by  the  Government
 On  the  working  of  the  Ex-
 port  Credit  and  Guarantee

 PMB.  &  R.  Comm.  Mts.  338

 Corporation  Limited,  Bom-
 bay  for  the  year  ‘1974.

 (ii)  Annual  Report  of  the  Ex-
 port  Credit  and  Guarantee
 Corporation  Limited,  Bom-
 bay,  for  the  year  974  along
 with  the  Audited  Accounts
 and  the  comments  of  the
 Comptroller  and  Auditor
 General  thereon.  [Placed  in
 Library,  See  No,  LT-0286/
 16.)

 AwnvaL  Report  oF  NATIONAL  BOOK
 Trust  INDIA  AND  SCHOOL  OF  PLANNING
 AND  ARCHITECTURE,  New  DELHI  FOR

 1974-75

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THS
 DEPARTMENT  OF  CULTURE  (SHRI
 D.  P.  YADAV):  I  beg  to  lay  on  the
 Table:

 (y  A  copy  of  the  Annuaf  Report
 (Hindi  and  English  versions)
 of  the  National  Book  Trust
 India  for  the  year  974  75.
 [Placed  in  Library.  See  No.
 LT-0287/76.}

 (2)  A  copy  of  the  Annual  Report
 (Hind:  ang  English  versions)

 of  the  School  of  Planning  ond
 Architecture,  New  Delhi,  for
 the  year  ‘1974-75.  [Placeq  in
 Library.  See  No.  LT-0288/
 76.)

 12,03  hrs.

 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUYIONS

 MINUTES

 SHRI  G.  G,  SWELL  (Autonomous
 Districts):  I  beg  to  iay  on  the  Table
 Minutes  of  the  Fifty-eight  to  Sixty-
 second  sittings  of  the  Committee  on  the
 Private  Members’  Bills  and  Resolu-
 tions,  held  on  the  8th  May,  1975  and

 a
 l2th,  2६  and  27th  January,


